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Sale of entire public stake in DCIL
208 DR. SANJAY SINH: Will the Minister of SHIPPING be pleased to state:

(a)  whether Government has decided to sell off its entire public stake in
Dredging Corporation of India Ltd. (DCIL);

(b)  ifso, the reasons behind the sale of MINIRATNA PSU and the innovations

initiatives in dredging and maritime development of DCIL; and
(c)  the plan details along with buver's proposal?

THE MINISTER OF STATE IN THE MINISTRY OF SHIPPING (SHRI MANSUKH
L. MANDAVIYA): (a) Yes. Sir.

(b)  This decision aims to upgrade technology, improve capability, infuse capital
to buy necessary dredgers/equipments and instill experienced professional management

to optimize operations of the Dredging Corporation of India Ltd. (DCIL).

(c)  Department of Investment and Public Asset Management (DIPAM) has
obtained approval of the Government to disinvest 100% Government of India Equity

n DCIL in one go through two-stage auction process, with the advice of the Transaction
Advisor.

TrafTic handling capacity of major ports

299 SHRI R. VAITHILINGAM: Will the Minister of SHIPPING be pleased to

state:

(a)  whether it is a fact that the traffic handling capacity of 12 major ports in
the country can be increased by at least 30 to 40 per cent by taking steps, such as
efficient use of cranes and other machineries deployed at ports, improving procedures

and digitization;

(b)y  whether it 1s also a fact that the operational efficiency can push the
capacity to handle more traffic from the present 989 MTPA to 1396 MTPA;

(c)  whether ports are one of the infrastructure sectors, which have seen a

turnaround during the past three years; and
()  if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF SHIPPING (SHRI MANSUKH
L. MANDAVIYA): (a) and (b) Infrastructural development and capacity augmentation



